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regarding “Rajasthan Right to Information (High Court

_ o A ey . CADMN)
_H,E%i;-%g@ggmuzuzu lzRéinDlHIJl;U]ltq'l 2227168 REG. (A | @oo01
RAJASTHAN HIGH COURT, JODHPUR |
No. Gen/XV/56/2019/ Ulgy Datc Eb-ﬁfﬁs%"
Copy of Ga:cnc Notification vide No. ZZSROIZOT‘S dt.

06.07.2020 and copy of Order vide no. 22/P1./2020 d1.06.07 2020

ang- '

Subordinate Courts) (amendmcents) Rules, 2006 published in"

Rajasthan Gazctte"} (Bx.) dated 24.07,2020, is forwarded to
following for information and necessary action:

1L Rr.:gistrar-cum-f*riucipal _'Sr':cwzary to  Hon'ble Chicf, Justice.

Rajasthan High Court
2. Registrar General. Rajashtan High Court. Jodhpur

the

aipur

3. ?.S.‘_'lfo_;\ll_thc;: I'_loﬁ‘blc'{u_dgcs' _ _ L

4, '. ch:strar (Admn} Rajasthan !-ligh Court, Jﬁd-bpﬁn‘ﬂcnch IJ

5. /j(ll.R;céistrairs. | Raja.é_tﬁhn High Court. Jodhpur/Bench ;iaipuf
6. Registrar, Rajasthan 'High‘ Court ( Head Quarter at Ncu;

| --'B?ikancr-lloum,'Shahjahau Road, New Delhi-11

Dethi)

7. Registrar. (Clas'siﬁcatim)._ Rajasthan High Couyrt. Jodhpur with 1hc

request for upload the same on the official Website,

8 OSD, (F&IVOSD, RajasthenHigh Court. Jodhpur = .-

O Deputy  RogistranCum-SPIO,  Rajasthan High
-~ Jodhpur/Bench Jaipur

10, All the District and _Scsnions Judges with dircction to ¢
armongst all the concerned.

I'l. Director, Rajasthan State Judicial Academy, Jodhpur

12.  Chief Accouats Officer. Rajasthan High Court , Jadhpur

13.  All Joint Registrars/ Deputy Registrars, Rajasthan . High

Jodhpur/}_a_ipur Bench. Jaipur

I

Count

weulate

: Co_hrt.

14, ANl Assistants Reistrars Rajasthan High Court, Jodhpuriaipur

Beneh, Jaipur L _ N
15, Senior Librarian, Rajasthan /High ‘Court Jodhpur/Bench,

Jaipur

with the dircetion o updale the Rajasthan Right o Information
(High Court angd Subordinate Courts) Rules, 2006 and put up the

copy before undersigned.
16. Al Administraiive  Officer Judicial. Rajasthan High

Jodhpurdiaipur Bench, Jaipur - : : .
17.  Congerned Clerk . R

REG!S’I‘RA;R (%ULES)

Court,

L
'

¢

¢
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LI TC s B
FEEQOT W WA ’
- RAJASTHAN HIGH COURT, JODHPUR
NOTIFICATION
Jodhrpur, Julv 06, 2020

No. 02/8.R.0./2020 -in exercise of the powers conferred by Sub-Section (1) of Section

28 of the Right W lnformation Act, 2005 the Chief Justice of Rajasthan High Cowt

(Comperent Autherity) hereby makes folloivirlg amendments in "Rajasthan Right to
' Information (Higl, Coun and Subardlinate Courts) Rules, 2006 as undey ;-

1.

P

ad

Short Title and Commencement. - (1} These Rules shall be called "Rajasrhg,n
Right to Information (High Court and .Stzbc'.i'di:_xate Courts) {Amcadment) Rules,
2020, . . - S

{2) These mneridii‘a_’ezirs shall iém;xe- o foree -fz'om.'ilje..da'te, of their -publ.ication.i_n. .
rhleﬁciaIGaz_etre. L : o _ .
The definition of *4uthorized Persau’ n éxiériﬁg Clause (c) of Rule 2 shall be
substituted by :- L - .

"Authorized Persm"‘_ me'mis_ S_-la}"_e.:l’i_l.bliq Information Officer and Assisrant
Public Information Officer élesigiiatéij as such by the Chief Justice exercising

“powers under the provisions of the Act ~

. The expression “Gieneral Rujes (Civil) 1986™ and the SXpression “General Rules'

(F'i_ﬁ])' 198G or G#naral'szles CC?rinﬁn;j'_I):. "19:30" 'whéi'ever appear in these rilles

shall be substituted by the expression "Gensral Rules(Civil & Criminal), 2018"

_ - BY ORDEROF, =+

CRPRRE - HON'BLE THE CHIEF JUSTICE,

_ NIRMAL SINGH MERA TWAL,
REGISTRAR GENERAL,

3805
‘Government Central Press, Jaipur.

dooo2:
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AT 2. YRR, AT 1942-FeTE 24, 2020
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Frevaqol A s
RAJASTHAN HIGH COURT, JODHPUR

ORDER . ' R .

- ' Jodhpur, July 06, 2020 ,
No. 22/P.L/2020 .-In exercise of the powers conferred by section 5(1) and 5(2) of the
Right to Information Agt 2005, i supersession of -order No. 02/P.L/2006/35 dated
06.01.2006. Hon'ble the Chief Justice is pleased to designate :- : A
L Chief Judicial Magistrate/ Chief Metropolitan Magistrane of each Judgeship as
State Public Information Officer for Cowrts located in his Judgeship,
I Fot outlving Courts - : .

].. Senior Most Additional Chief Judicial Magistrate and:

2. Where thiere is no:Céit of Additional Chief Judicial Magistférc; Senior

Most Civil Judge evm Judicial Magistrate.

Yas Slare Assistant Pnblic.Infammticin.diﬁ'cet,
L : _

District & Sessions Judge Concertied.

4

U - NIRMAL SINGH MERATWAL,
REGISTRAR GENERAL. .

" GovernmentCenfral Press. Jaipur.
. . . R . "._'_'.__... . " .

Appeal as provided in Section 19 of _ﬂz_e nght to Infqm;-aqiog -,A;.:t.- 30_05_.- s!m‘lil lie to the



